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[RAJYA SABHA]

MR. CHAIRMAN: Hon. Members, as announced in the House yesterday, there will no
lunch recess today. ...(Interruptions)... Hon. Members, | have received notices
under Rule 267... ... (Interruptions)...

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, what Business will be transacted at 1 o0'clock ?
...(Interruptions )...

MR. CHAIRMAN: It has already been communicated. Hon. Minister will reply. | had
indicated it in detail yesterday. | am only reiterating it for the benefit of Members.
Hon. Members, the notice received under Rule 267 is not in accord and hence
declined. Now, Shri Pramod Tiwari to raise the issue of flood situation in the State of
Uttarakhand and Himachal Pradesh.

MATTERS RAISED WITH PERMISSION

Incidents of multiple cloud bursts in Shimla, Mandi and Kullu districts of Himachal
Pradesh and Uttrakhand
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MR. DEPUTY CHAIRMAN: Thank you. The following hon. Members associated
themselves with the matter raised by Shri Pramod Tiwari: Shri Haris Beeran (Kerala),
Dr. John Brittas (Kerala) and Shri M. Mohamed Abdulla (Tamil Nadu).

Now, Shri Tiruchi Siva. Demand to save gig and online platform workers from
exploitative practices.

Demand to safeguard Gig and Online Platform Workers from exploitative practices

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, | would like to draw the attention of the
Government towards the need to evolve solutions to safeguard the gig and online
platform workers from exploitative practices by some private companies. Sir, it is a
very important issue.

Gig economy offers flexibility and income opportunities to nearly 80 lakh
workers as of now, and, it is expected to rise up to 2.3 crore by 2030 as per the NITI
Aayog Report. But these workers are vulnerable to unfair treatment and insufficient
protection. The pandemic has revealed a very significant role of the gig workers.
They played a role in the economy by virtue of their roles as drivers, delivery persons
and agents. Who are gig workers is the question. They comprise of those who are
working in Swiggy, Zomato, Dunzo, Ola, Uber, etc. Around 80 lakh such workers are
there. They ensured the basic necessity of the people when the whole world was
locked inside. They played a very great role at that time. But the recent reports
highlight the precarious conditions faced by these workers. For instance, delivery
persons failing to meet certain targets have seen their health insurance coverage
reduced or even revoked, placing them and their families at significant risk in the
event of medical emergencies. This is at odds with global standards. For instance,
food delivery platforms around the globe offer accident coverage to gig workers
without any gratiification. Insecurity of employment is an impediment for these
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